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First Call : None Present. Pass over

List this matter on 1.12.2017
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Second Call: None Present. The petitioner is called absent. On verification of the

attendance sheet file, it appears that this petitioner Counsel was absent even on the last date

ofhearinB as well. For the Petitioner having consecutively remained absent for this hearing as

well, the Petitioner herein is peremptorily directed to appear and argue on next date of
hearing failing which this Petition will be dismissed for default.
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